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between three months to six vears. The Law Commission has recommended that
Sections 272 and 273 of the Indian Penal Code be amended to make adulteration a
serious crime where punishment could go up to life imprisonment depending on the
gravity of the offence. The panel, headed by a former Supreme Court Judge, Mr. B.S.
Chauhan, wanted Section 357 Of the Criminal Procedure Code to be amended so that
courts could order compensation to victims. The Food Safety and Standards Authority
of India has recommended stringent punishment of life imprisonment and Rs. 10 lakh
fine for food adulteration. Children are worst affected by food adulteration. Many
brands of milk and milk products sold in the market are reported to be sub-standard.
Some of the products like soft drinks and processed food are said to have very harmful
ingredients. I urge upon the Government to comprehensively review the Food Safety
and Standards Act to provide stringent punishment in order to curb food adulteration

in the country. Thank you, Sir.
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Demand to find a solution to the frequent devastation caused by silt

in Farakka Barrage in Bihar
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MR. DEPUTY CHAIRMAN: Shri V. Vijayasai Reddy. Will vou read or lay it?

SHRI V. VITAYASAI REDDY: Sir, please allow me to read it. It is very important

issue.

TTransliteration in Urdu Script.
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MR. DEPUTY CHAIRMAN: You can read the subject only.

SHRI V. VIJAYASAI REDDY: Sir, | would read one para and remaining [ would lay
it on the table.

Demand for Funds for Godavari-Krishna rivers interlinking project

SHRI V. VITAYASAI REDDY (Andhra Pradesh): Sir, the irony of this year's monsoon
is that in spite of 'very healthy' rainfall in the entire Andhra Pradesh, Ravalaseema,
Nellore and Prakasam districts are facing drought conditions. It is not new "to this
region, but it is new and shocking that in spite of 'very healthy' monsoon, this region
1s still suffering drought conditions. So, the Andhra Pradesh Chief Minister found only

one solution to this recurning problem and it is to link Godavan and Krishna Rivers.

Inflow to Srisailam reservoir in the last 52 years came down from 1,230 TMC to
456 TMC. Secondly, about 2,780 TMC water from Godavari is going waste into Bay of
Bengal every year. This has resulted in severe water crisis in Krishna delta, Rayalaseema

region, Prakasam and Nellore districts.

Looking at this annual chronic problem, our visionary Chief Minister has decided
that the only solution to this problem is to link Godavari and Krishna Rivers. So, he
made a plan to take Godavari waters to Nagarjunasagar and Srisailam reservoirs to
stabilize Krnishna delta and provide water for irrigation and drinking purposes to

Rayalaseema, Prakasam and Nellore districts.

Our Chief Minister met the Prime Minister last month and submitted a memorandum

requesting to help Andhra Pradesh financially for interlinking of Godavan and Krishna.

In view of this, 1 request the Prime Minister to kindly consider request of Andhra
Pradesh Chiefl Minister and grant sufficient funds to Andhra Pradesh for Godavan-
Krishna Rivers Interlinking Project.

MR. DEPUTY CHAIRMAN: Shri Sasmit Patra. You can read the title and lay it,

if you want.
Demand to enhance the present rate of royalty on coal from 14% to 20%

SHRI SASMIT PATRA (Odisha): Sir, there have been repeated demands for

enhancement of rates of royalty and sharing of clean energy cess by Odisha. The



